
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 11784 0 77 77 0 0 26 26 11835

CIVIL SECOND   APPEAL 3405 0 27 27 0 0 27 27 3405

EX. FIRST APPEAL 61 0 3 3 0 0 0 0 64

EX. SECOND APPEAL 15 0 0 0 0 0 0 0 15

CIVIL MISC. APPEAL 32913 67 130 197 0 30 33 63 33047

CIVIL REVISION 428 0 32 32 0 0 19 19 441

CIVIL REVIEW 670 9 11 20 0 4 10 14 676

CUSTA (CUSTOM APPEAL) 12 0 0 0 0 0 0 0 12

INCOME TAX REF. 2 0 0 0 0 0 0 0 2

OTHER TAX REF. 1 0 0 0 0 0 0 0 1

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 339 0 0 0 0 1 0 1 338

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 812 0 0 0 0 0 0 0 812

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 1 0 0 0 0 0 1 1 0
CIVIL TRANSFER APPLICATION 340 0 38 38 0 0 23 23 355

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 5 0 0 0 0 0 0 0 5

SPECIAL APPEAL ( WRIT) 2505 223 0 223 0 237 0 237 2491

CIVIL CONTEMPT 4983 14 191 205 0 10 44 54 5134

CIVIL WRIT 73695 179 1974 2153 0 475 1532 2007 73841

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 179 0 0 0 0 1 0 1 178

CROSS OBJECTION 1071 0 8 8 0 0 0 0 1079

CIVIL REFERENCE 3 0 0 0 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 133272 492 2491 2983 0 758 1715 2473 133782

CRIMINAL SIDE

MURDER REFERENCE 7 0 0 0 0 0 0 0 7

CRIMINAL APPEAL 26981 37 197 234 0 7 100 107 27108

CRIMINAL REVISION 8822 0 166 166 0 0 63 63 8925

13416 0 908 908 0 0 421 421 13903

3108 0 1419 1419 0 0 1571 1571 2956

CR. CONT. PETITION 10 0 0 0 0 1 0 1 9

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 95 33 0 33 0 38 0 38 90

CR. L TO A 253 1 28 29 0 0 2 2 280

CRLW 932 13 280 293 0 15 314 329 896

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 53625 84 2998 3082 0 61 2471 2532 54175

TOTAL A + B 186897 576 5489 6065 0 819 4186 5005 187957

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

NOVEMBER-2025

CRL. MISC. PET.
U/S 482 CR. P.C./528 B.N.S.S

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C./482&483 B.N.S.S



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

NOVEMBER—2025

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

981 102 142 244 0 97 96 193 1032

3095 0 82 82 0 0 40 40 3137

12669 0 850 850 0 0 284 284 13235

333 0 78 78 0 0 75 75 336

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

438 4 65 69 0 4 73 77 430

           TOTAL -C 17516 106 1217 1323 0 101 568 669 18170

CRIMINAL TRANSFER PET. 82 0 8 8 0 0 1 1 89

0 0 0 0 0 0 0 0 0

           TOTAL -D 82 0 8 8 0 0 1 1 89

TOTAL  C+D 17598 106 1225 1331 0 101 569 670 18259

TOTAL A+B+C+D 204495 682 6714 7396 0 920 4755 5675 206216

18 0 0 0 0 1 0 1 17

23 0 0 0 0 1 0 1 22

0 0 0 0 0 0 0 0 0

3119 0 77 77 0 0 97 97 3099

933 0 27 27 0 0 33 33 927

6069 19 103 122 0 19 33 52 6139

347 0 32 32 0 0 19 19 360

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

339 0 38 38 0 0 23 23 354

17 0 0 0 0 0 0 0 17

2077 219 0 219 0 233 0 233 2063

46773 132 1818 1950 0 471 1495 1966 46757

TOTAL -E 59719 370 2095 2465 0 725 1700 2425 59759

2180 14 129 143 0 14 111 125 2198

CIVIL MISC. CASE 2447 35 91 126 0 94 93 187 2386

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 74 0 1 1 0 0 0 0 75

TOTAL -F 4701 49 221 270 0 108 204 312 4659

TOTAL  E+F 64420 419 2316 2735 0 833 1904 2737 64418

TOTAL- MISC.  (C+D+E+F) 82018 525 3541 4066 0 934 2473 3407 82677

TOTAL  A+B+C+D+E+F 268915 1101 9030 10131 0 1753 6659 8412 270634

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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